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49. S RI CHITTA BASU: 
SHRI MADHU DANDAVATE: 

Will the Minister of INFORMA-
TION AND BROADCASTING be 
pleased to state: 

(a) whether Government propos 
to have a fresh look into the problem 
o autonomy for A.l.R. and Doordar .. 
shan, 

(b) if so, whether Government have 
si ce initiated any step in this direc-
tion.; and 

(c) if so full details thereof? 

THE MINISTER OF INFORMA-
TION AND BROADCASTING & SUP-
PLY AND RERABILITATIO (SRRI 
VASANT SATHE) : (a) to (c). The 
question of autonomy fOr Akashvani 
and Dc·r rdarshan was gone into bv :l 
Working Group on the basis of which 
a Bill was introduced in the Si th 
Lok Sabh. Thi Bill has lansed ith 
the dissolution of the Hou~e. Gov-
rnment propose to have a fresh 100k 

into the matter. 

problem of Dis laced 
n in west 1 

Trip.ra 

50. SHIt! CHITTA ASU; Will 
the Minister of SUPPLY AND RA-
E LITATION b plea d to tate: 

(a) whether Gov rnment h Y .Ii e 
made any asse sment of the residual 
probleru of the rehabilitation 0 th 
displ c d persons in West Ben~ 1 and 

. Tripura; 

(b) iso, tu 1 fact of the ! e m nt; 

( c) whether the co-opera . 0 of the 
We'. n a1 nd Tripura Government 

s 11 i t d in th matt r of such 
'se m nt· and 

(d) cion t3 en followtng the a-
n f) 

o IN ORM -
OA C S~I G 

UPPLY A D REHA LIT TlrJ 
(S I VA A T SA TII ): ( a ) P: n 
a ses mellt of residual problems of 
rehnbilitation of displac d per 01S 
in We t Bengal was made by the 
Government of India through a 
Working Group set up in July, 1975. 

The disp aced persons in ripura 
having been se t Ie . ]o·.g 'lck and 
merged with the mainstream of gen-
eral populat'on of the State, there 
ha" .no t beer. any occasion or ':le€>n for 
such an assessment, 

(b) Full facts of the assessment 
made by the Working Group for 
Wes Bengal are available in their 
Report, copy placed in the Pa liarr..ent 
Library in July 1976. 

(c) The Sta e Government of West 
Bengal was duly represented in the 
Working Group. 

(d In regard to West Bengal, the 
recomn1endations of the Working 
Group were, by and large, accepted 
a d the relevant schemes are 1: nder 
implementation. 

ccident j coal mines in the C Wltry 
durin~ 1978 and 1979 

51. SHRI S. BHATTACHARYA: 
Will th Minister of ENERGY AND 
lIGATION AND COAL be please.d 
to lay a tatement showing: 

(a) the total Ylumber of accidents 'n 
coal mine in the country during 1971; 
a:nd 197 and th ir c use ; 

(b) whether th upply of bad tim-
ber ha been re pon ible for several 
ae iden~s' and 

( c) h ther cases of ofticials accep .. 
ting bad quality of timber in conniv-
ance with the contrac ors have come 
to notice i so, the acti n taken against 
th 0 ci 1 ? 
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their causes are as given below:-

Fall of roof 

Fall of side 

Rope haulage 

Other machineries 

Explosiv s 

Electricity 

Cause 

Dust, gas and other 
combustible material 

Fall of persons 

Fall of objects 

I rruption of water 

Others 

TOTAL N UMBER OF ACCIDENTS 

(b) No, Sir. 
(c) Docs not arise. 

-

Allered misuse of mass media by 
Caretaker Gove ment 

52. SHRI K. LAKKAPPA: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to 
state: 

(a) whether any complaints have 
been received that the Caretaker Gov .. 
ernment misused and abused the mass 
media during the last six months on 
political considerations; and 

(b) if ~o, vhether the pIL.sent Gov .. 
ernme·ot P 'Oi,)OSe to probe into . the 
matter a _( see that the mass media 
are prop 1 I put to order in the in-
tere;;lt of P ~moting publi~ cause? 

Fatal erious 
~-.._.~------. -- ...... .,..._....__ ____ ................... 

1978 1979 1978 1979 

64 48 198 1.4° 

l~ II 149 145 
~6 23 40 3 369 

28 28 2 59 :ill! 

7 9 38 34' 

3 7 12 15 , 

Jf) 2()~l 3 J 5· 

7 4 3 1Cl 345 

3 1 

.:> 221 289 
16 ... 14:.! 190:2 186 

(b) the complaints are being exa .. 
mined, after which appropriate :. 
tion, as necessary, would be taken. 

Inquiry into affairs of MIs. ower 
Tool and App. iance Company 

Calcuttn 

53. SHRI AMAR MUKHERJEE,: 
Will the Minister of LAW, JUSTIC 
AND COMPANY AFFAIRS be plea -
ed to state: 

(s) whether Government have con-
ducted any inquiry in 0 th~ affair of 
MIs. Power Tool and Appliance Com 
pany Lilnited, C lcut a, regarding cer-
tain malpractices 0 the Compan. ; 

(b) 

taken by 

-




